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13 hrs. 
BUSINESS OF THE HOUSE 

THE MINISTER OF P.A.RLIAMEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH:): With your per-
m.ission~ Sir, I riSle to ann'ounce that 
Government Business in this House 
during the week commencing 30th 
June 1980 will consist of: , 

1. Further discussiOn on the 
~neral la~ fOr 1980-81. 

2. Discussion and voting on the 
Demands :fIDr Grants in respect of 
the Railway Budget for 1980-81. 

3. Consideration and passing of 
the National Company Limited 
(Acquisition and Transfer of Un-
dertakings) Bill, 1980. 

4. Discussion on the Resolution 
seeking disapproval ~f the Essential 
Services Mainbenance (Assam) 
Ordinance, 1980 and consideration 
and passing of the Essential Ser-
vices Maintenance (Assam) Bi14 
1980 together with the ResolutiQn 
seeking approval ot the notification 
declaring certain services to be-
essential. 

5. Consideration and passing of 
the .A.ssam State Legislature (Dele-
gation of' Powers) Bill, 1980. 

6. Discussion and voting on the 
Demands 'for Grants under the con-
trol of the Ministry of Industry. 

SHRI N. K. SHEJWALKAR (Gwa-
lior): Mr. Deputy-SpeaIrer, Sir, I rise 
'On a point of order. Just before lunCh 
yesterday the hone Speaker wal.) , 
pleased to say, when We wanted to 
raise the point regarding the with-
drawal of the notification regarding 
the setting up of the Court of Inquiry 
into the aircrash on Monday, that We 
may give notice of a motiOn for dis-
cussio'1 under Rule 193. At about 
2.30 p m. we submitted the notice 
duly ~;ign'ed by tV10 other member~ 

also. When an assurance had already 
been given by the Speaker that h~ 
would consider the matter and wou]rl 
accept a motion for discussi'on under 
Rule 193~ we find in thts Report th'1-t: 
tim'~ has not been allotted 'for that 
motion. When the Speaker himself 
had a~~ured here, can the BAC over-
rule it? Mv ~ubmission is that guch 
sort tOf 1·ecommendations cannot come-
from the BAC. 
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MR. DEPUTY -SPEAKER: The 
Speaker has already admitted a mo-
tiOn under Rule 193. 

SHRI NlREN GHOSH (Dum 
Dum) : Last week also we pressed 
for inclusion of some important items 
in t:le list of business. The Minister 
g':!'Ve a promise that it ,,;'1Qu1d be con-
sid'ered and that he would put the 
views before the Business Advisory 
Committee. But I am surprised that 
nothing has been done and nothing 
has been included. Wouid it be the 
practi"e in this House that onIC and 
a half months will pass and this 
H'ouse will not be able to take up the 
most important issues that are crop-
ping up everyday before the country 
as a whole? 

MR. DEPUTY-SPEAKER: You 
have already giV'en the items in writ-
ing. 

SHRI NIREN GHOSH: But I 
would like to mention them here. We 
wanted and I still want that there 
should be an over-all comprehensiv€:' 
discussion over the situation in the 
North Eastern Region and particu ... 
1arly (l bout the Assam bundh. It 
seems that the Government 0'£ Assam 
had ceased to exist. Is it a Govern-
ment of India Or is it a Government 
outside India? That is the question 
being posed. The entirp administra-
tive apparatus has broken down. 

Yesterday, comrade Indrajit Gupta 
also raised two important questions, 
first, Soviet declaration of token with-
drawal from Alghanistan, what is its 
imnlication -3nd, second, the most 
implication and, second, the most 
Chairman of Communist China has 
given an indic!ltion and intervipw 
that there can be a comprehensive 
settlemf'nt over the border dispute '3n 
th? basic; ot "give and tB}re". This 
problem is haunting Us for thp last 
20 vf'81rs. So, I request that the House 
should immedigtely discuss this mat-
ter, what to do and what not to do. 

Aoother question is regarding my 
State. Haldia Refinery has not been 
-expanded for a pretty long time. It 

is a refinery of only 2.5 million ton-
nes. New refineries are coming UP. 
There is nO scheme whatsoever to ex-
pand it. What are the reasons why 
it is not being done? An industrial 
State cannot exist without a modern 
full-scale refinery and petro-chemi-
cal complex. It is a very important 
malter. It should be discussed. 

My last point ig about the 'freedom 
fighters' pension Those persons who 
were arrestf"'d ~u"i torin!"' d for trade 
union C\,ctivitics previously \ve:-e in-
cluded in the pension scheme. They 
are noW being' excluded for one reaSOn 
or another. Various impedinlent~ are 
being put in the way of those who 
are d~aliI1g with different Sta~s to 
put up their case anrl to get a proper 
hearing. I plead that this matter 
should also be discusc:;ed. 

MR. l'EPUTY-SPEAKER: You 
left out one item, "acute fuod short-
age in Trqpura. 

SHRI NIREN GHOSH: Yes be-
cause Lok Sabna Secretariat gav'e me 
something else that it mny come up 
next week. I should only say that 
Tripura as a whole should be; cliscus-
sed from a non-partisan angle. It is 
very very S'erious. 
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SHRI NARAYAN CHOUBBY 
(Midnapore): Sir, the fertilizer plants 
are suffering l'{)sses to the tune of 
Rs. 1 crore and the Government have 
accepted _this fact. In the eastern 
zone the profit of oUr plants has 
have come down 'II om 44 per cent to 
37 p::-r l"E.nt. Thic: is a serious matter 
which '..Jo r.1ll aff3ct our entire econ'Dmy. 
'l"lhi~ shvu 'd Le dlE'CUssed. 

Srecondly, in tll,.. Haldia Port of 
Ca~cutta, that is the CP r, private 
companIes are tJelng paid lakhs of 
1 upees a~ hire charges for their vehi-
cle wherea~ the buses and vehicles of 
the Government are remairung idle. 
Gov 2rnment officlals are doing this in 
connivance w .. th private companies. 
This should be discussed. 

Thirdly, there is serious scarcity of 
drugs and medicines in the Railway 
hospItals. Go'.'ernment sanction 
Rs. 150 to a rai},\vayman's family for 
the entIr'e year and they deduct what-
ever money IS sp8nt, from the salary. 
The amount spent on salaries of doc-
tors, physicians and nurses is annual-
ly coming down. In the previous 
year it was Rs 4 crores and this year 
it is Rs. 3 crores. While the prices 
of medicines and drugs are becoming 
higher and higher, the money sanc-
tioned hv the Government is becom-
ing lesser and lesrer. This should 
be discussed. 

PROF MADfnJ DANDAVATE 
(Rajapur): Sir, I would suggest to 
the Hon. Minister 'for Parliamentary 
.I\fl'airs that three items should be in-
cluded in the discussion and state-
ment by the Minisber. Firstly, the 
failure of the Director General of 
Civil Aviation to enforce all the 
Indian Aircraft RU1es and inter-
national flying rf'gulations that pro-
hibit aerohatics nt an altitude of less 
than 5,000 ft and also over residen-
tial ~rpns should be discus~ed. Un-
fortunatelv, b~c,::p' e these provisions 
were not enforced proper]v. two 
precious lives-of Shri Sanjay Gandhi 
and Capt. Saxena-have been Io~. 
On the top of this. the judicial en-
quiry which was already instituted. 
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[Prof. Madhu Daadavate] 
'l¥l annout:l~q. through a notifkat~on 
has .been sum..'"'ilarily withdrawn. This 
~s a very undemocratic step. ThereN 

f.~~ 1. feel that there should be some 
discussion on this issue because, in 
times to come, from the point of view 
of OUr future security also, this issue 
is extremely important. I hoPe some 
time will be found for that. 

Secondly, a very important pro-
posal from the" Vice Premier of China 
has come: it seems that China is in a 
mood to settle the India-China border 
issue on the basis olf some sort of a 
pa_ckage deal. It appears that in an 
interview with the Delhi Defence 
Journal be suggested that in the 
eastern zone they may consider the 
proposal to accept the MacMohan 
Line and, in the western zone, that 
status quo should be maintained. 
One does not know to what extent 
this proposal is authentic but, On that, 
a definite statement should C'ome forth 
from the Minister of External Affairs. 

One more point. I am suggesting 
that one incident that has taken place 
and which is of great importance, 
must find some place in some form. 
The other day when som,c M::mbers 
of Parliament had acualiy visited 
Baghpat to make an investigation into 
the atrocities On a woman and her 
Husband, they were ill-treated. I 
have here with m,? all the records. 
But I do not want to take much of 
your time. I only want to bring to 
your notice that, On 3rd Decmber, 
1970 two police officers from Maha-, 
rashtra, ,Mr. Padln~nabhan and Mr. 
M. P. Choubey, \v~re called at the 
bar of the Lok Satha and were mad'e 
to tender an unqualified apology be-
cauSe they ill-treated a Member of 
Parliament, Shri K. M. Koushik, at 
the Nagpur Railway St3tion. In a 
similar manner, if we find thnt some 
M'embers who han gone to investi-
gate into thp atrocities at Baghpat 
were also ill-treated, in that caS€ that 
issue is as impo-rtant as th-e one on 
3rd December. 19":"0, and, therefore, 
that issue should also be taken up 
and, if necessary, some action should 

be taken by the Lok Sabha on that 
matter. 
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MR. DEPUTY-SPEAKER: II want 
to make a small observation. In this 
discussion on items to be included, 
the Dandavate family has helped u~: 

about men, Prof. Dandavate has taken 
up and about ladies. the hone Lady 
Member has taken up. 

PROF. MADHU DANDAVATE: I 
hope nobody will take up the third 
(;ategory. 

MR. DEPUTY -SPEAKER: Mr 
Banatwalla. 

SHRI G. M. BANATWALLA (Pon-
nani): Mr. Deputy-Speaker, Sir, I 
have to urge upon the Government 
the nt'ed to make a statement on the 
worsening of an important inter-
national situation. The Zionist ter-
rorism is on the increase. Very re-
cently~ there have been bomb attacks 
on three Mayors of Arab Palestine. 
Two of these West Bank Mayor,s 
were seriously crippled, with their 
legs blown off, when their booby-
trapped cars exploded. Several West 
Bank civilians were injured. This is 
a cool and calculated strategy to ter-
rorise the Arabs in the occupied ter-
ritories and there is need for a state-
ment from the Government condemn-
ing the same. Far from providing 
prQtection to the West Bank civilian 
poPulation, repressive measures have 
been taken against them. We find 
th,t the West Bankers announced a 
three-day protest strike but the 
1roops with loudspeakers warned the 
Pf!ople that the shops will be opened 
up by force. Several hundreds of 
:east J'erusalen\ Arab merchants were 
rGundect up and forced to open their 
as? L.B.-IS 

shops. Such is the condition over 
there. A strict ~S()rship has been 
imposed .... 

MR. DEPUTY-SPEAKER: What w 
the point you want to make out? 

SHRI G. M. BANATWALLA: A 
strict censorship was imposed. Ter-
rorism is on such a large scale tha't 
even the Israeli lawyer who defends 
the Palestinians in the Israel courts 
has been threatened. 

Sir, when such is the situation. 
India cannot be a !ilent spectator to 
all this. I must therefore, urge upon 
the government to rise from its sIum~ 
ber and in accordance with our in .. 
ternational policy and in accordance 
with our support for the cause of 
the Palestinians, a proper and appro-
priate statement by the government. 
should be made on the floor of the 
House. 

SHRI R. K. MHALGI (Thane): 1 
would like to submit one point only. 

MR. DEPUTY -SPEAKER: You 
have given only one point. 

SHRI R. K. MHALGI: A statement 
in the next week from the han. Minis-
ter for Foreign Affairs is nocessary 
in view of the reported recent news 
item. 

According to a news item publish-
ed in The Hindustan Times of 
18th June 1980, BBC had announced 
on its TV network that as Pakistan 
was going to manufacture atom bomb 
there was a great possibility of India 
attacking Pakistan, so that Pakistan 
could not manufacture atom bomb 
and atomic weapons. It was a dan .. 
gerous news and it smacked of politi .. 
cal interference. Government should 
take up this matter with the British 
Government seriously. 

It had also been said in the sam~ 

TV interview that Pakistan was going 
to manufaeture atom bomb in the 
next 18 months' time and it would 
explode it at the Indian border. Th6 
photographs taken by the Soviet and. 
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[Shri R. K Mbalgi] 
American satellites showed that 
Pakistan was going to test the atom 
bomb at the Indian border itself. It 
was not known as to how with Govern_ 
ment of India was going to face the: 
challenge. It was clear from the 
news it'~m that Col. Gaddafi of Libya 
bad given RSI. 500 crores to Pakistan 
for making an atom bomb. It should 
be seen in the context of the Arab 
countries having advanced Rs. 2000 
crores to Pakistan for purchasing the 
latest weapons and uranium which 
could be converted into plutonium to 
be used for making the atom bomb .. 

MR. DEPUTY SPEAKER: Pleast.. 
come to the point. 

SHRI R. K. l\lHALGI: India's re~ 
lations with Libya and the Arab 
countries are good. It is, therefore, 
necessary that the Government of 
India should take up this matter witlt 
these countries also whom we con-
sider as our .friends. 

A statement in this regard from the 
government next week is a must 
This should, therefore, be included in 
the next week's husiness. 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): I am grateful to 
the hon. Members for drawing the at-
tention of the Government on such 
matters of public importance. 

I do not disagree with them. Sir, 
we have got a very tight business in 
the current session. So, except men-
tioning the points raised by them to 
the Business Advisory Committee, I 
have nothing much to say just now. 
(Interruptions) 

SHRI R. K. MHALGI: About the 
statetnent made by the Minister, can 
you not inform him? 

SHRI BHISHMA NARAIN SINGH: 
I will tntimate the concerned minister 
about It. 

-

13.25 hrs. 

BUSINESS ADVISORY COMMITTEE. 
SIXTH REPORT 

MR. DEPUTY-SPEAKER: Now!> 
the han. Minister may move the mo-
tion. 

THE MINISTER OF PARL!AIVIEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): Sir, I beg to move: 

"That this House do agree with 
the Sixth Report of the Business 
Advisory Committee presented to 
the House on the 26th June, 1980." 

MR. DEPUTY-SPEAKER: Mr. 
Banatwalla. 

SHRI G. M. BANATWALLA: 
(Ponnani): Mr. Deputy-Spea}ter, Sir. 
in para. 6, there is a recommendation 
that there will be nO discu.5si'jn on 
No-Day-Yet-Named Motion or under 
Rule 193 till the Finance Bill. But 
many important matters are pending 
to be discussed by this House. 

Sin'.:!e the commencement of this 
session there has been a persistent 
demand for a discussion on the mili-
tary intervention by the Soviet Union 
in Afghanistan. Now, Sir, very re-
cently, there is .... 

~I.[R. DEPUTY-SPEAKER: Please 
don't go into details. You want any 
amendment. You read it out. 

SHRI G. M. BANATWALLA: If 
you want I will read out. At least I 
should be allowed to explain. 

~IR. DEPUTY -SPEAKER: There 
is no time even for this. 

SHR! G. M. BANATWALLA: Since 
the commencement of this session, 
there is a persistent demand for a 
discussion on the military interven-
tion by the Soviet Union, as I said, in 
Aghanistan. 

Now, we have Igot this }X\t'ticular re-
commendation that there wIll beno 
cliscussion on No-Day-yet-Nam.eci 
Motion. Dev'~lopments are taking place 
and very recently, the Soviet Union 


